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(a) whether the valuation of the so-called
heirloom jewellery belonging to the Nawab of
Rampur in the State Bank of India, New Delhi
;has been undertaken by approved Government
Valuer ;

{b) if so, whether any tampering with or
replacement of the whole or part of the
aforesnid heirloom jewellery has been noticed
or found out ;

{c) the item-wise valuation made by the
approved Government Valuer on the aforesaid
so-called heirloom jewellery ; and

(d) whether the aforesaid jewellery is still
in Government custody or has been released
and if released, when ?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI K. R.
GANESH) : (a) No, Sir.

(b) and {¢). Do not arise.

{d) ‘The jewellery continues to be kept by
the Nawab of Rampur ina box in the State
Bauk of India, New Delhi. This box has also
been scaled by the Tax Recovery Officer.

ASADHA 11, 1893 (84X4)
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Functioning of Ceutral Road Transport
Corporation

3680, SHRI ROBIN KAKOTY : Wil
the Minister of SHIPPING AND TRANS.
PORT be pleased to state :

(a) the number of transport vehicles owned
by the Central Road Transport Corporation
at present ;

{b) the earnings of the Corporation for the
years 1969-70 and 1970-71, State.wise ; and

(c) the total profit or loss made by the
Corporation during the above period, State-
wise ?

THE MINISTER OF PARLIAMENTARY
AFFAIRS, AND SHIPPING AND TRANS-
PORT (SHRI RAJ BAHADUR): (a) The
number of transport vehicles owned by the
Corporation at present is 278. In addition,
the Company is also operating 174 vehicles
gifted by the Pope and some other forcign
organisations, for the movement of foodgrains
and fertilisers in Maharashtra and Gujarat
on behalf of the Food Corporation of India on
an agency basis,

(b) and (c). The information required is
given below :

Earnings in lakhs of rupees

Years West Bengal Orissa Assam Gifted Trucks Total
1969-70 13.99 71.44 2.73 2.33 90.89
1970-71 18.53 56.00 6.11 3.00 83.64
(Provisional)
Profitfloss in lakhs of rupees

1969-70 (—) 13.77 (;_—-) 5.07 (—) 4.06 (+) 1.54 (—) 21.36
1970.71 (—) 1125 (—) 4.16 (—) 421 (+) 2.32 (~) 17.30
(Provisional)

fare @w § W (&) afx &, av sowr uftr sar &

3681. it wrea fag wger: w0 () 7% wm & frg qag wg
fawt sofy oz ward ) o &0 Qe w1 ST Y AR

*) s wrg w gqafwior st
fremr & fag saeiedn d% 3 fawrg
R STy { g

(%) 3% frw Toql A @y 9§99
N geaaar g ?

faw wolt (st gwamTCT wg™)



51 Writlen Answwers

(%) agehr wdtwr 1971 % ge ¥ T
qry fadw af ¥ wrew |oA A

st gafrain o fs @5 @
gy AUy faww Aw & I 9@
T = FUN 9T gEnaT fa5y §

(@) & (). FwrwEsTar @ W
frqror ¥ dfige st % fegrmar g
[woreq % cw faar wn o Afed den
qqoao 587’71]

Imstructions to Nationalised Banks Re.
Loans for Agricultural Opersations

3682, SHRI B. 8. MURTHY: Will the
Minister of FINANCE be pleased to state :

(a) whether the nationalised banks have
been instructed to give loans to tenants for
agricultural operations on the basis of ‘credit-
worthy purpose’ ; and

(b) if so, the amount loaned during 1970-
711?

THE MINISTER OF FINANCE (SHRI
YESHWANTRAO CHAVAN): (a) Under
the ‘guidelines’ issued by the Reserve Bank of
India, short-term crop loans are to be granted
to the small cultivators on a charge or hypothe-
cation of the standing crops provided the
scheme for raising the crops is technically
feasible and economically viable. On this
basis many banks have given loans to tenants
who have rights of alienation of the tenancies.
A few banks have even made crop loans to oral
lessees.

(b) The banks do not maintain separate
figures for such loans.

Script for Tribal Dialects

3683, SHRI B, S. MURTHY : Will the
Minister of CULTURE be pleased to statc :

(2) the number of tribal dialects for which
scripts have been devised in the near past ;

(b) the agency through which this woik is
done ; and

(c) the tribal languages which have
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borrowed (i) Roman script, (ii) Nagari
script, and (iii) any other Indian script ?

THE DEPUTY MINISTER IN THR
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE DE-
PARTMENT OF CULTURE (SHRI D, P.
YADAVA) : (a) to {c). There is no systema-
tic arrangement for fimding out as to whether
tribal dialects are baving scripts of their own
or have adopted some of the existing scripts
or devised new scripts. The Central Institute
of Indian Languages, Mysore, which was set
up by the Government of India very recently,
has started several pilot projects for survey-
ing and providing writing systems for tribal
dialects A beginning has been made with
tribal dialects of Eastern Region, Ladakh,
Nagaland, Manipur and Tripura,

The Registrar General of India has, how-
ever, reported that during 1961 census, more
than 100 dialects were classified as tribal
dialects, In 1966, the Census Organisation
conducted the survey of the tribal dialects and
brought out a bibliography of publications in
tribal languages. According to this biblio-
graphy of the census, new scripts have been
invented in three tribal dialects, »1z., Santhal,
Ho and Savara, during the last two decades
These new scripts have been invented by
enterprising individuals belonging to the tribal
communities concerned,

It appears that there are cross currents of
cultural and religious interests in the adop-
tion of different scripts among the various
tribal communities. Several books have been
published by State Govenments and non-
official agencics in some of the tribal dialects,
in Roman and various Indian scripts. Accord-
ing to the information furnished by thr
Registrar General of India, the books in various
tribal languages and dialects have been pub-
lished in the followings scripts :

(i) Roman Script : Garo, Gond, Idu Mish-
mi, Kachdri, Khasi, Kharie, Khond
Gangte, Hmar, Komrhem, Luh
Paite, Thadou, Vaiphei, Munda, Anga
mi, Ao, Kabui, Mao, Tnagkhul, Oravt
Santhal, Sauria Pahariya, Tarao?
Mishmi, Lakher (Mara), Mikit, Ni*
barese, Andamanese, Simte, Shingph?
Anal Biete, Soro.





